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New Delhi, the & 4 govoner,1986.
NOTIFICATION =~
TNGOME ~TAX

woe GG {ns (FuN0.203/ 158/ g6-ITA.IL) t In continuation of this
Qffice Notification No, gg13 (F.No,203/ 1314/ §5-ITA.II)} dated

104341936, It is hereby notified for general information thai the
Institution mentioned below has been approved by Department of
Scientific & Industrial Research, New Delhi, the Prescribed

Authority for the piirposes of clause. { 3g )} of sub~section (1) of
Section 35 (Thirty Five/One/ g, ) of the Income~tax Act, 1961

_réad with Rule 6 of the Income~tax Rules, 1962 under the category
"Institution® Subject <o the following conditions &= "

i} That the Tpy Spastics Soclety of India, Bombay
will maintain a separate account of the sums received
by it for scientific research. | '
ii) That the saild jypetjtuts will furnish annual refurns
of its scientigfc research activities to the Prescribed
Authority for every financial year in such forms as may
be laid down and intimated to them for this purpose by
30th April each year. ,

1ii) That the said stitute Will submit to the Prescribed
‘Authority by 303#.§une sach year a copy of their audited
‘annual accounts showing their total income and expenditure
and Balance Sheet showing its aspets liabilities with a
copy of each of these documents to the concerned
Commissioner of Income-tax.

"iv}) That the said <. will apply to Central Boaxd
of Direct Taxe§?%§%$f§§ry_of Finance, (Dem rtment of
Revenue’b, Hs. D2lhi, 3 months in advance pefore the
expizy of t:o opproval for further extension.
Lpplications =eceived after the date of expiry of
approval are liable to be rejected.

INSTITYTION

. ™The Spastics Society of Indiz, Uppexr Coleba Road,
Afghan Church Colaba, Bombay~43) 205"

Contdaeceae 2/4 '



This Notification is effecklee for a period from
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- ¢/ { YKo Batra ¥
Under Secretary to the Government of India

Copy forwarded to:e
1. All Commissioners of Incomemtax (2 copies’.

2. Directox of Inspection (InvestigafionQ/(Special Investi-
gation) IT&Audit/RS&PR/Vigilance/lntelligence/RecoverV/ '
Survey/PRPR, New Delhi, ' ' |

3. Directorate of O & M Services {(Income~tax), Aiwan~o~
Ghalib, Mata Sundri Lane; New Delhi.

. » .
4« The Secretary, Department of Scientific & Industrial
Research, Technology Bhavan, New Mehrauli Road, New De}hi
i i i O.
with reoference to their Office Memprandum N 1/605/94—TU1¢E

dated
ate 2.9.1986.

S« The Joint Sccretary & Legal Adviser, Ministry of Law,
Shastri Bhavan, New Dalhi.

6. Gompiroller & Auditor General of India (50 COPiesgs

7. Bulletin Section of D.1.(P&PR), 2nd Floox, Hans Bhavan,
I.P. Estate, New Delhi (5 copies). - :

8. Theﬂiiactcr, The Spastics Society of India, Upper Colaba
Road, Opp. Afghan Chureh Colaba, Bombay=420 005",

r’}s_ L"'---'*"i?
f/i? ( ¥°K. Batra )
Under Secretary to the Government of India
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